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COURT NO.36 
HON'BLE MS. JUSTICE MUKTA GUPTA
HON'BLE MR. JUSTICE NAVIN CHAWLA

AT 11.30 A.M.

1. CRL.A. 339/2014 ANIL @ RAJESH AJAY VERMA,UPENDRA YOGESH
VS. STATE RAJNI GUPTA

   2. CRL.A. 301/2014 GAREEBA SAAHILA LAMBA
VS.STATE RAJNI GUPTA

   3. CRL.A. 448/2012 JAGAN NATH PRAMOD KUMAR DUBEY
VS. STATE NAMITA WALI,AMIT GUPTA

   4. CRL.A. 778/2012 BIRJU KUMAR PASWAN SAAHILA LAMBA
VS. STATE RAJNI GUPTA

COURT NO.27  
HON'BLE MR. JUSTICE S.P.GARG
HON'BLE MR. JUSTICE C.HARI SHANKAR

AT 2.15 P.M.

1. CRL.A. 1502/2013 KALIMULLAH CHETAN LOKUR,NITISH CHAUDHARY
VS. STATE AASHAA TIWARI.

   2. CRL.A. 607/2013 SAMMI K. SINGHAL
VS. STATE AASHAA TIWARI

   3. CRL.A. 1093/2013 ASHRAF K.SINGHAL
VS. STATE AASHAA TIWARI

   4. CRL.A. 650/2015 ASLAM K.SINGHAL
VS. STATE AASHAA TIWARI
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